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To.
‘The Registrar,
National Green Tribunal
Principal Bench. New Delhi
Subject - Factual report in compliance of order dated 07-11-2019 MA No.

82/2019.143/2019,144/2019 in OA No. 452/2018(earlier OA No. 671/2018)

Manoj Chaudhary Versus Union of India and others.

Respected Sir,

In the above noted case, Hon’ble Tribunal has given direction as below :-
“In view of deficiencies noticed, necessary action be taken and report furnished. It is also

necessary to ascertain whether requisite consent under the Air (Prevention and Control of Pollution)

Act,

1981 has been taken for setting up DG sets and whether conditions of such consents arc being complied.
The Committee may indicate the action taken for schools being run without the relevant approval from

Education Department, Fire, Department and Public Works Department.”

In the compliance of above directions an inspection of the schools mentioned in the order of
Hon'ble Tribunal. was carried out by a joint inspection team comprising of the officials from the
offices of Commissioner Meerut, District Magistrate, Meerut and UP Pollution Control Board, Meerut

on dated 18-12-2019.

Accordingly a factual report is being submitted along with the present letter for kind perusal and

further action in this regard.

C.C:-
1. Commissioner, Meerut Division, Meerut.

o Member Secretary, UP Pollution Control Board,Lucknow.
3. Regional Officer, UP Pollution Control Board, Meerut.

Yeur faithfully,

(Anil Dhingra)
District Magistrate
Meerut

/"

District Magistrate
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~Report regarding Hon’ble NGT Dated 07-11-2019 in OA No. 452/2018

Pursuant to the direction given by Hon’ble NGT in the order passed on dated 07-11-2019
in MA No. 82/2019,143/2019.144/2019 under OA No. 452/2018. The main relevant contents of the order are as
under :-

“In view of deficiencies noticed, necessary action be taken and report furnished. It is also
necessary to ascertain whether requisite consent under the Air (Prevention and Control of Pollution) Act,
1981 has been taken for setting up DG sets and whether conditions of such consents are being complied.
The Committee may indicate the action taken for schools being run without the relevant approval from
Education Department, Fire, Department and Public Works Department.”

In compliance of the above order, the following officials from the offices of Commissioner, Meerut,
District Magistrate, Meerut and UP Pollution Control Board, Meerut inspected the schools mentioned in the
order on dated 18/12/2019.

Is Mr. Udayee Ram - Additional Commissioner, Meerut
2. Mr. Ajay Kumar Tiwari - . ADM(City),Meerut
3. Dr. Yogendra Kumar - ASO,UP Pollution Control Board, Meerut

There are four schools situated at Mission Compound, Meerut in the vicinity of the complainant Shri Manoj
Chaudhary’s house. The names of the schools are as below :-

a. LRA Kids School - Situated at in front of complainant’s house.

b. JP Academy - Situated at approx. 50 meter distance from the
Complainant’s house.

c. The Shivalik Public School - Situated at approx. 70 meter distance from the
Complainant’s house.

d. Little Scholar School - Situated at approx. 100 meter distance from the

Complainant’s house.

The report for each schools on the basis of inspection are as under:-
i. LRA Kids School - At the time of inspection, Shri Gopal Agarwal-Owner cum

operator was present as a school representative. The representative informed that this school is a play
group kids school and it is brought to the notice that approval from Basic Education Department is not
required for play group schools. In support of this claim, the school has submitted a letter from Basic
Shiksha Adhikari (BSA). In reply of an RTI application which say that there is no provision for approval
of nursery to UKG school. The copy of letter is annexed at Annexure-I. The school has submitted the
relevant approvals from fire and certificate given under National Building Code (NBC) regarding
structure safety which are annexed at Annexure-II & Annexure - III. The school does not have D.G.
set but has installed an inverter of capacity 2.0 KW for power supply in case of power failure.

ii. JP Academy - At the time of inspection, Mrs Ekta Chaddha-Principal was
present as a school representative. This school has a D.G. set capacity of 25 KVA in school premises.
The D.G set is equipped with acoustic encloser. Noise monitoring of this D.G. set has been done on
dated 18.12.2019 after operation of D.G. set. Monitoring report is annexed at Annexure-IV and ambient
air quality monitoring was also done and monitoring report is annexed at Annexure-V. This school
could not show the approvals from Basic Education Department, Fire and Certificate from National
Building Code (NBC) regarding structure safety of building. The school has been applied for obtaining
air consent for D.G set under the Air (Prevention and Control of Pollution) Act, 1981 from State
Pollution Control Board which is under consideration by Regional Office, UPPCB, Meerut.

iii.  The Shivalik Public School - At the time of inspection, Dr. Seema Tyagi-Principal was
present as a school representative. This school has a D.G. set of capacity 20 KVA in school premises.
The D.G set is equipped with acoustic encloser. Noise monitoring of this D.G. set has been done
on dated 18.12.2019 after operation of D.G. set is annexed at Annexure-VI and ambient air quality
monitoring was also done and monitoring report is annexed at Annexure-VII. The school has been

applied for obtaining air consent for D.G set under the Air (Prevention and Control of Pollution) Act, -

1981 from State Pollution Control Board which is under consideration by Regional Office, UPPCB,
Meerut. Again this school could provide relevant approvals obtained from the competent authorities.

Such as Basic Shiksha Department, Fire & PWD Department are annexed‘at AnnexuljerIll, IX&X

Scannﬂed by CahiScahner
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7™ Lifdle Scholar School - At the time of inspection, Mrs. Sunita Kapoor-Principal

Was present as school representative. The school representative that this school is running since 1985.
l‘hxs 5“_‘“‘“' is only for Pre-nursery to U.K.G and it is brought to the notice that approval from Basic
l:uiLIC:}!}tvll Department is not required for play group schools. In support of this claim, the school has
subnul‘wd a lcuer‘ I“rom Basic Shiksha Adhikari (BSA). In reply of an RTI application which says that
there is no provision for approval of Nursery to UKG school. The copy of letter is annexed at

.-\rm‘wxure—,\!. }"hc school has submitted the relevant approvals from Fire and certificate given under

National Building Code (NBC) regarding structure safety of building which are annexed at

:\nne:\ure-.\ll & Annexure-XI1 The school does not have D.G. set but has installed an inverter of

capacity 4.7 KW tor power supply in case of power failure.

Observations :-

L The letter has been sent to the Basic Shiksha Department, Fire Department and
PWD Department by this office vide letter no 1995/NGT-452/2018/2019 dated
20-12-2019 is annexed at Annexure-XIV for submission of action taken report
but the aforesaid departments have not submitted the report till date.

2 Only one school named as M/s JP Academy is not having the permission from the

relevant authorities such as Basic Shiksha Department and PWD Department.

A factual report is being submitted for kind perusal and further

action in this regard.

(Dr. Yogendra Kumar) (Ajay Kumar Tiwari) (Udayee Ram)
ASO ADM(City) Additional Commissioner
UP Pollution Control Board Meerut Meerut
Meerut
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DEVENDRA MOHAN SHITIZ GUPTA « Near Kastoori Home Shoppe (P) Ltd.

&

Regn. No. CA/85/9517 Regn. No. CA/2015/71702

B Arch, ALLA, FAV. B J.D. House, Garh Road,
- ArEh, Meerut (U.P.)

No.:CERT/AZI73
Dt.:05.12.2019

TO WHOM IT_MAY CONCERN

On the request of owners Mrs. Neeru Agarwal W/o Mr. Gopal Agarwal and
Mr. Nishant Raman S/o Mr. Gopal Agarwal, | have visited the existing Tutorial
building known as L.R.A. Kids (Tutorial) located at Property No. 24/A & 24/B,
Present no. 14/1 & 14/2, Dev Nagar, Mission Compound, Meerut and my

A B

observations are as under-
1. Building Accommodation:
This single story with mumty Tutorial Building consists 6 nos. class rooms,

2 nos. office rooms, 3 nos. toilets, 1 reception lobby, 2 passage & 2 open

court yards
2 Building Specifications:
I Foundation - Open spread brick foundation.

il Roof - RBC slab.

i, Walls - All walls are 9" thick load bearing brick walls.

iv. Joinery - Wooden doors with partly glazed and steel sectional
glass windows in wooden frame.

v.  Flooring - All flooring is of vitrified tiles (size 2' X 2".

vi. Finishing - Brick wall & ceiling duly cement plastered with plastic
emulsion paint.

vii.  Electric - Concealed.

viii. Plumbing - Concealed.

3. Age of Building - This tutorial School building is about 38 years old and

(P

Renovated in Year 2011-12,

D. MOHAN
B. Arch. AlIA.

T e e T e e e

ArchiteCt & Govi. A

- Approved Valuer =
o (R‘eg.‘ No. CAIBE9517)
seniel Architect of Council of Archiiectures




4. Building Height - 10'-0"
5. Building Maintenance - Excellent.
6. Building Approval Plan - Map of this building is also approved by Meerut

Development Authority vide Map no.4532
dt.03.09.1981.
| hereby certified that this existing Tutorial Building is a load bearing

structure and has been constructed as per National Building Code of
India 2005.

. MOHAN
4 A(D) Mohan)
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Phone & Fax : 0121-2577676
Email ID - labmeerut@gmail.com

Regional Office & Laboratory

“’," U.P.POLLUTION CONTROL BOARD
MEERUT
NOISE MONITORING REPORT

3. Name of Industry/Place M/s J.P. Academy School, Dev Nagar, Mission
Compound, Meerut

2. Date of Sampling : 18-12-2019

3. Sample Collected by ; Shri A.K.Mishra (SA), Shri Basudev (MA)

4. Sampling Details : Sampling Time 08:00 am to 08:30 am

Respectively.

S| Observed Value Noise Level Standard for D.G. Set from 01

N ) el s 1 H H , D P,
No. SAMPLING LOCATION (dB)A Meter Distance Decided By CPCB/UPPCB

1. | Sample Taken From 01 Meter 73.2 75 dB(A)
Distance of D.G. Set

Anal.\/'/ské“d'ﬂy:/ Checked By: Counter Signed By:

Scientific Assistant Assistant Scientific Officer Regiona/lgfﬁcel W ;

1902714
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Phone & Fax : 0121-2577676
— Email ID - labmeerutwgmail.com

—— Regional Office & Lahoratory
o T o2 )
L U.P.POLLUTION CONTROL BOARD
MEERUT

AMBIENT AIR QUALATY MONITORING REPORT

1. Sampling Point . M/s J.P. Academy School, Dev Nagar, Mission
Compound, Meerut
2. Date of Sampling . 18-12-2019
3. Sample Collected by - Shri A.K.Mishra (SA), Shri Basudev (MA)
4. Sampling Details . Sampling Time 08:30 AM to 04:30 PM
Observed Value Standard Value
SI. No. Instruments Used PM10 pg/m’ PMI10 pg/m’
I. Sample Taken by RDS 82 100

AnaM Checked By: Countcrji.grrﬁrﬂy:

Scientific Assistant Assistant Scientific Officer Regional Officer £ ,\T/__}

\‘1 12 .l,'

|
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Phone & Fax : 0121-2577676
Email ID - labmeerut@gmail.com

Regional Office & Laboratory

‘\"; U.P.POLLUTION CONTROL BOARD

NOISE MONITORING REPORT

3. Name of Industry/Place

4. Date of Sampling
3. Sample Collected by
4, Sampling Dctails

MEERUT

M/s Shivalik Public School, Dev Nagar, Mission
Compound, Meerut o

18-12-2019

Shri A.K.Mishra (SA), Shri Basudev (MA)
Sampling Time 09:00 am to 09:30 am

Respectively.

Noise Level Standard for D.G. Set from 01 Meter

Sl. oA i Observed Value
No. SAMPLING LOCATION (dB)A Distance Decided By CPCB/UPPCB
1, Sample Taken I'rom 01 Meter 71.2 75 dB (A) .
Distance of D.G. Set )
N\

AnulpM"%yi/

Scientific Assistant

Checked By:

Assistant Scientific Officer chiunal/’)ﬂ'lcer Rﬂm P
.19

Counter Si%ncd By:

S '
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Er Regional Office & Lahoratory

LPPOLLUTION CONTROL BOARD
MEERUT
AMBIENT AIR QUALATY MONITORING REPORT

LAl Chi il uintir Cody i 1 LAY s V15

oo 3mmpling Yot JL% dmivalix Yunic Senool, Dev Nager, Mission
Compound, Meerut
. Date of Sampling . 18-12-2019
vample Collected by 2 Shri A K Mishra (SA), Shri Basudey (MA})
4. Sampling Details : Sampling Time 0%:00 AM 12 04:0) PM
! Obrerved Value Standard Vaiue
I SL N, ! Iustrumenty Used PMI0 p/e’ PMID pgs’
i
! i i i
! | ._
i 5. Sample Taken by DS 75 1iK) !
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Architects, Enginoors, Govt, Approved Valuers, LI.C, & Bank Panel Valuers

(Approved by Winistry of Finance, Central Board of Direct Taxes, Depit, of Revenus & Insurance, Govt. of Ind
Regn. o, KNPASEIRT Catd GSTIN Ho, GOARTPMIE31Q12ZY

DEVENDRA MOHAN SHITIZ GUPTA o Nezs Voot Home Shoppe (P) 145,

B, hrch., AdLA, FAY, L0, Bouwe, Garh Puad,
g 177 B,,l(,’b ’A""’b"“}f,
‘{(-Hh, 1o, L/«/ES/G{;]'I k(_-;{n' ”’): C/‘/Z(}15/71702 erut iy,

Ho . CERTIAZIDIZO
D1.:07.12.201%

TO WHOIA IT_1AAY CONCERN

i
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i
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Electrical

instaliation
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"Mosale, vilrified tles
(8lzey 2'%2") & P.C.C,

Mosale,” Fioor Wigs & | Mosalc,  Floor tlies & |
P.C.C, P.C.C.,

Bilck wall & celiing duly | Brick” wall & celling duly
comont plastered with | cement  plastered  with |
plastic omulsion paint | plastic emulsion paint

Brick wall & celling |
duly cemant plasterad
with plagtic emulslon

palnt
Concealed/Exposed T Exposed Sy
Concealed “Conceaied T Concealed

PEEI—— PRee—————— e g 2 v oy e

3. Age of Building - This School building s ahout 45 years old and renovated in within
the perlod of every 5 years from construed & recently renovated in year 2017-18.

4, Building Height = 8'-14'

5. Building Maintenance — Excellent.

6. Building Approval Plan - This building Is locatad in old built-up area.

| heraby cortifiod that this oxisting School Bullding is a load bearing structure
and has been constructed as por National Building Code of India 2005.

. Mohan)
D. MOj-\AN
B. Arch."A.LLA.
Architect & Govl. Approved Valuer
(Reg. No. CA/B519517)
Reqd. Architect of Council of Architectures
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: ' Hnnexqre - XTI
Phone & Fax :- 0121-2577676

— . Email Id :- romeerut@uppch.com
= &R e
<= REGIONAL OFFICE
SRR I ECE B ECEMIEIS
U.P. POLLUTION CONTROL BOARD
ﬂ"d‘fﬂ'o feip 2. //4//,.. '
49 e 7, o= % 7
Ref. No. /MJ/N"" 152/2019 /205 Dated
| 3MaTqDH_/ Hgedaqof
Jar #, |
1. RS e e, 2. g Wﬂ , 3 arefleor srferar,
RS | LECAINLY, \’Aﬁ RIEAREIACEIN
aﬂiiaize\mng ES o7 RAT -1y
fqwy - Alo_IS BRT AR aE fieeh § farri= sovo o 452 /2018 AT RN a9M
. i e gfear vd o oIk ey fRAi® 07.11.2019 B UG & ey #)
HES

YT SWRIF fQugs Ao g gRa e fReeh # fauwei= afoto %o 452 /2018 #
uiRd ey &A1 07.11.2019 & e TR A & e d) (BEW Aear) ot & firem s
e Rerd 04 well (TelodrRovo freq T, soflovaeH Rafos ufeds @ wd fafea wher
Thol) ¥ AR 8| R ey & qrew e -

“In view of deficiencies noticed, necessary action be taken and report furnished. It is also
necessary to ascertain whether requisite consent under the Air (Prevention and Control of
Pollution) Act, 1981 has been taken for setting up DG sets and whether conditions of such
consents are being complicd. The Committee may indicate the action taken for schools being run

without the relevant approval from Education Department, Fire, Department and Public Works
Department.”
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